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NOTiTIC I O'i'l

No.09/s.R.0"/2019 Dated: {ts-09-}o19

ln exerclse of the powers conferred by Articte ?29t2) of the

Ccnstitution of lndia, Hon'ble the Chief .lustice of the High Court of

Judicature for Rajasthan, hereby makes the following rules further tq arr*nd

ile Rajasthen l"ligh Court Staff Sei'vice Ru!es, ?S02, nainely:-

$lrnrt Title and Cutvr

ii) Ttese Rules shali be called the Rajasthan High Court Staff Service

{Arnendment) Ruies, 201.9.

iiii Thry shall come into fsrce witi, ininrediate effee't.

- in the rules of Rajasthin High Cor]rt Stafi Service Rules, 2002 the

sxisting exprestions "Senigr Depury Regi$tray'', "Jarnadaf and "0river"

wherever occurrin& stra$ be $uo$tit,rted by tlre expressions iaint

Registrar", "Ushe/' and "Cfrart,ffeu:" respectiveiy

8y orCer of Hon'bte ti';e Chief justi,::e,

{sAT?sri-$#ffinlr

trjc. 6en./XV/(d)t S/20f9./ Li, I

R"EG I$'TRA;I CENIIRAi.

Dat6i t3- *r-iJ

fopy forwarcied to the :

ti) Principal Secretary ts Government, i.aw 0eparurnerlt"Cum-Legai

Rernembrance, Rajasthan, Jaipur with the request ro kindly obtain

the permission frorn the Shasha Vibrag for p,,blitation of this

Notiflcation in English as a special i:ase 39 the cr:nierned Rules Viz.

the Rajasthan High Court Sreff Seruice Ruies, 20CZ are in Er:giish

ianguage and cchvey the sarne to the $uperintefldent Government

Centrai Press, Jaipur rinder ifiti;lr;,ti.:i'r to this a'ifice,

i?-i 'lhe Su periatencier,t. 6overr!$+i":t ienr;tl irr'ess taj*stiran Jalprr for
publication iri lhe .vierrl issue pf r'.je F,ijasthsn Rrjpatra. Exemption fcr
publication of the Notificatiorr in Hincii is being obtained from the

Bhasha Vibhag through the Laus $e*rukry. ,4 copl, *i such Gaeette

may kindly'be sent to this oiiice imnredietely
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(3)

{4)

i5)

{6)

Registrar(ViBilance), Rajasthan High Court JodhpurflaipurBench

Jaipur.

Registrar(Admn.), Rajasthan High Court, Jodhpurlaipur Bench Jaipur,

Director, Rajasthin State Jrrdicial Academy, Jodhpur.

Registrar-cum-Princlpal Se{ret6ry to Hon'b!e the Chief Justice,

Rajasthan High Court.

All Registrars, Rajasthan High Court, Jodhpurlaipur Bench Iaipur.

Regi5trar(Rules), Rajasthan ttigh Cou rt, Jocihpur

Chief Accounts Officer, Rajasthan Higtr CoLrt, jcdirpur.

All Deputy Registrars, Rajasthan High Court, Jodhpur/ .laipur Sencn

Jaipur.

All Assistant Regisrar/ Court Officer/ Sr.Librarian. Reja:than i{igh

Court, jodhpur/jaipu r Bench jaipur.

(7)

(8)

1:l
(10

(11)

i iXZi Senior Librarian, Rajasthan Hlgh Court JodhpurlEench Jaipur, with

the direction to update the Rajasthan High Coun Staff Service Rules,

2002 and upload the same on the officiai webrite of rhe Rajasthan

High Court.

(13i P.5. to Ali the Han'ble Mr. Justice, Rajaothan i"ligh Court, ,lodhpur/
1 Jaipur Bench, Jaipur.

(14) All Assistant Account Officer/ Ail Adrhlnistrative officer iudicial,

Rajasthan High Court, jodhpurflaipur Bench, laipur.

for information $nd nec*ssar"y acticn.
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